&Y,
IN THE CENPRAL ADMINISTRAT IVE TRIBUNAL, JAIPUR BENCH,

JAIPUR
* k *

CP Ne.24/97 (0A Ne.50/95) Date of erder; 8-1-1998

Habib Kham at presemt empleyed em the pest of Driver
in the effice of Executive Emgineer (C), Westerm
Railway, Keta.

oo Petitiensr

Versus
J o 1. Shri Rajemdra Nath, Chief Emgimeer (Survey and
Cemstruct iem), Westerm Railway, Churchgate,

Benbay .

ee Respondent

Mr. Shiv Kumar, ceumsel fer the petitiemsr

Mr. I.M.Qureshi, CLA, Cemstructiem, Keta, departmental
representat ive fer the respemdent.

CORAM:

Hen'ble Mr. Gepal Krishma, Vice Chairman

Hem'ble Mr. C.P.Sharma, Admimistrative Member

QRDER

L ]

Per Hea'ble Mr. Gepal Krishma, Vice Chairmam

Vo)

This is a Cemtempt Petitiem filed by Habib Khanm
stating thereia that the respendent by met deciding
the peticiemer's representétion im terms of the erder
of the Tribumal dated 6-2-96 im OA Ne. 50/96, has

ceommitted co‘ntempt of ceurt.

2. We have heard the learmed ceumsel fer the
I
petitiemer and Shri I.M.Qureshi, CLA, Cemstructiea,

Keta, departmental representative fer the respomdent.

3. It is admitted by the learmed ceoumsel fer the

Giosén petitiemer that the erder of the Tribumal has simce
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been cemplisd with. Ne case ef comtenpt is made
eut agaimst the respomdent. This Comtempt Petitien

is, therefers, dismissed. Netice issied is dischirged.

[ )

(O.P .Sharma)
Administrat ive Mepber

Criardne
(Gepal Krishma)
Vice Chairmans




